FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

RAMDEV PVC PRODUCTS PRIVATE LlMITED

(b) Details of authorized representatives
are available at:

e _RELEVANT PARTICULARS e
1. Name of corporate debtor Ramdev PVC Products Prwate lelted
2. | Date of incorporation of corporate debtor 30/09/2013
3. | Authority under which corporate debtor is | RoC- Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U25111GJ2013PTC077004
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered Office: Survey No. 736-737,
office (if any) of corporate debtor Village: Tarsadi, Taluka: Mangrol, District:
Surat, Gujarat - 394410
6. | Insolvency commencementdate inrespectof | 07t February, 2023 (Order received by
corporate debtor Interim Resolution Professional on 10t%
February, 2023)
7. | Estimated date of closure of insolvency | 06% August, 2023
resolution process
8. | Name and registration number of the | Name: Keyur Jagdishbhai Shah
insolvency professional acting as interim | Reg. No.: IBBI/IPA-002/IP-N00244/2017-
resolution professional 2018/10729
9. | Address and e-mail of the interim resolution | Email ID: cs.keyurshah@gmail.com
professional, as registered with the Board Address: 1007, Sun Avenue One,
Bhudarpura, Ayojannagar, Manekbaug,
Ahmadabad, Gujarat - 380015
10. | Address and e-mail to be used for | Email: cirp.ramdevpvc@gmail.com
correspondence with the interim resolution | Address: 1007, Sun Avenue One,
professional Bhudarpura, Ayojannagar, Manekbaug,
Ahmadabad, Gujarat - 380015
11. | Last date for submission of claims 24t February, 2023 (14 days from the
receipt of certified order copy)
12. | Classes of creditors, if any, under clause (b) | Not Applicable
of sub-section (6A) of section 21, ascertained
by the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and (a)Web link:

https: //www.ibbi.gov.in /home /downloads
(b) Not applicable
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Notice is hereby given that the Hon’ble National Company Law Tribunal, Ahmedabad Bench has
ordered the commencement of a corporate insolvency resolution process of M/s Ramdev PVC
Products Private Limited on 07t February, 2023 vide Grder CP(IB)148/NCLT/AHM/2022
(Order received on 10t February, 2023).

The creditors of M/s Ramdev PVC Products Private Limited, are hereby called upon to submit
their claims with proof on or before 24t February, 2023 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class in Form CA - Not Applicable.

e

L}
IP]KeyuU]ag\d'fshbhai Shah
Interim Resolution Professional of Remde #PVC Products Private Limited
IP Registration No: IBBI/IPA-002/IP-N00244/2017-18/10729
AFA NUMBER: AA2/10729/02/201123/202348
AFA VALID UPTO 20/11/2023

REG. NO.

|BBI/1PA002/IPN

00244/2017-18/
10729

Date: 10t February, 2023
Place: Ahmedabad
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Shweta Bhatt’s plea on cop Jantri hike enforcement
protection rejected by HC

Court Says

Protection

Not Matter
Of Right

Times News Netwonrk

Ahmedabad: The Gujarat
high court on Friday rejected
a petition by Shweta Bhatt —
the wife of former IPS officer
Sanjiv Bhatt — seeking to
know why the state govern-
ment withdrew police protec-
tion granted to her and her fa-
mily.

Justice Nirzar Desai said
that police protection is not a
matter of right and since the
state government has mainta-
ined that the details of the or-
der passed on June 18, 2018,
withdrawing security from 64
persons is confidential, divul-
ging it may jeopardize the se-
curity of VIPs. The court said
the state government is justi-
fied in maintaining the confi-
dentiality of such a decision,
because communicating it to

4-yr-old girl among.
4 killed in collision

Man accuses

resort staff of

cheating him
of 55,000

Times News Network

Ahmedabad: A Nava Wadaj :
resident was allegedly cheated :
of Rs 55,000 by employees of a :
private resort who lured him :
with discounts on members- :
hip. Bhavesh Makwana filed a :
complaint of cheating and bre- :
ach of trust against Bhavik :
Vadgamaand Akash Sompura,
employees of Blue Mountain -

i The collision took place between a muwrcycle and a car near vagml
¢ village of Dantiwada taluka

Resort Hospitality, Surat, at El-
lisbridge police station on Fri-
day

Hiscomplaintstatesthaton :
October 6 last year, he received :
acall from a woman named So- :
nal Patel, anemployeeof there- : o
sort. She offered him free din- : €d after a collision between a
{ motorcycle and a car near

ner at a hotel near Gujarat Col-

lege. When he and his wife rea- :
ched the hotel, Makwana met :
them and offered them theirre- :
sort’smembership and adisco- ! 1 > :
unted 14-day tour package, say- Dabhi, Narpatsinh Atroliand

ing it would cost them only Rs
. y i ding the motorcyele; while fo-

30,000. He was told that they co-

uld stay at three-star and four- :
: i seated inside the car with her

starhotels for freeand avail dis-
counts onspa and sightseeing.

Makwana’s complaint says :
that Sompura even told him :
that he will not be required to :
i Ahmedabad: The city’s maximum tempera-
i ture rose to 34.2°C on Friday, which was 3.8
: degrees higher than normal. The minimum
i temperature on the other hand was 12°C, 1.8
¢ degrees lower than normal. The ‘double sea-
: son’ experienced by the citizens, where mor-
i ning and night hours are cold, and tempera-
¢ turessoar in the afternoon, continued.

pay Rs 8,999 as membership
maintenance fee.

He finalized the tour packa-
ge and was later told that he co-
uld add seven more days to the
tour by paying Rs 25,000, In all,
he paid Rs 55,000 and took the
membership.

Parag.Dave@timesgroup.com

Ahmedabad: The earthqua-
ke that hit parts of Turkiye
and Syria has the chemicals
industry in Gujarat worried.
The former is one of the big-
gest buversof textile dyes pro-
duced here.

The Turkish cities of Ma-
rash, Ankara, lzmir and De-
nizli are major centres of the
textile industry.

Many cities in Turkiye ha-
ve suffered massive damage
and factories have also been
destroyed by the earthquake.
The chemicals industry in
Gujarat feels Turkiye’s textile
industry will not recover so-
on, and this will affect its own
revival fora while.

Manish Kiri, MD of Kiri

Shweta Bhatt the wufe of former
IPS officer Sanjiv Bhatt, wanted to
know why the state government
withdrew police protection
granted to her and her family

a party may lead to aleak and
it may expose the mode and
manner of the state govern-
ment's collection of informa-
tion and intelligence,

The judge also expressed
displeasure at the insistence
on police protection by people
and remarked, “Police protec-
tion cannot be shown merely
as a status symbol in society.
The entire government ma-
chinery is wasted.”

Later, he also noted in his
order, “Police protection isnot

amatterof rightand police ha-
ve very limited resources for
granting protection as man-
power is very limited. The li-
mited police force is meant for
protection of citizens at large
and for maintaining law and
order.”

In April 2019, Shweta filed
the petition after Bhatt appro-
ached the court on this issue,
Jjustahead of hisarrest in Sep-
tember 2018, in connection
with a two-decades-old drug
planting case. Later, Bhatt
was sentenced to life impri-
sonment in a custodial death
case.

Bhatt had been removed
from police service for absen-
teeism. Before that, he filed an
affidavit in the Supreme Co-
urtstating that he was present
at the meeting on the evening
of February 27, 2002, when a
violent mob had torched a bo-
gie of the Sabarmati Express
in Godhra, at the then chief
minister Narendra Modi’s re-
sidence, where he allegedly
asked officials to go slow on
rioters,

Besides claiming confi-
dentiality, public prosecutor
Mitesh Amin submitted that

Times News NeTwork

Palanpur: Four persons in-
cluding a four-year-old girl di-

Vagrol village of Dantiwada

taluka of Banaskantha dis-

tricton Friday afternoon.
The deceased — Lavsinh

Vikramsinh Davhi — were ri-

ur-year-old Dixita Patel was

other family members, said :
police. According to police, :
Dixita’s father who was also :
injuredintheaccidenthasbe- :

en hospitalized.

Police said that the bikers :
were coming from Amirgadh :
and collided with thecarfrom
the left side at high speed. ! and spon Tashir
While Dixita died on the spot, :
those riding the motoreycle :
scummed to injuries in the :
hospital, said Dantiwada po- :
lice sub-inspector § D Chaud- ;

hary.

Shweta's demand for protec- :
tion for herself and her family :
was not justified. Shweta's co- :
unsel, Anand Yagnik, did not :
press the demand for police :
protection for the family, but :
said that it is a person’s right :
to know why the state govern- :
ment decided to withdraw po- :
lice protection once it was :
granted to the IPS officer and :

his family.

The court, however, accep- :
ted the government’s conten- :
tion of confidentiality and sa- :
id that the list of persons who- :
se security cover was with- :
drawn was enough. The court :
said the decision was taken :
not by an individual but a :
committee, and was scrutini- :
zed at different levels and fi- :
nally approved by the govern- :

ment.

nessinacriminal case.

Since he was arrested and :
then convicted in a criminal :
case, there was noneed tocon- :
tinue with the police protec- :

tion.

Fight erupts
over kids’

playing

' | Ahmedabad: A fight over :
where children should play : | : ; :
: led to an attack with pipes : Jantel rarg hike syae discrised
: andother weapons between :
two neighbours in Fateh- :
wadi on Thursday evening. :
¢ Cross-complaints have be- :
: en filed with the Vejalpur :

police.

han joined in.”

They attacked us with :
iron pipes, Saiyed said, ad- :
ding that his family mem- :
bers were injured in the at- :

tack. T

Maximum temp rises to 34, 2°C in A'bad

].ndustnes Ltd which exports
to Turkiye said, “Marash is a
hub of textile processing, and
it has been badly affected by
the earthquake. We are in to-
uch with our buyers there and
they are saying that several
factories have collapsed. India
exports about 4,000 tonnes of
dyes to Turkiye every month
and Gujarat accounts for about
80% of this. Turkive is one of

the biggest markets for textile
dyes. Eastern Turkiye isan im-
portant textile processing re-
gion. Business discussions are
not possible currently as the
country is facing a severe cri-
sis. We believe the Turkish tex-
tile industry will take a while
toreviveandthis willaffect the
revival of the Gujarat chemi-
cals industry.”

Turkiye is the world's sixth
biggest textile producer and
the third largest textile suppli-
er to the European Union. So-
me say the impact of the earth-
quake on textile production
will not be too great and the in-
dustry will bounce back soon.

Bhupendra Patel, chair-
man (Gujarat) CHEMEXCIL
said, “Marash, Ankara, lzmir,

According to IMD forecast, there will be
nomajor change in the minimum temperatu-
re for two days, alter which it could fall by 23
degrees for thenext threedays. Gandhinagar,
the state capital, was the coldest at a mini-
mum temperature of 10.4°C, whereas Surend-
ranagar was the hottest with maximum tem-
perature of 35.3°C. wn

Turklye earthquake worries chemical mdustry§

Denizliand Istanbul are textile :
hubs and major buyers of our :
dyes. By our estimates, de-:
mand for dyes from Turkiye :
will be 20% lower. Textile pro- :
cessors have suffered losses:
due to the earthquake, but as:
we understand notallfactories
have had massive losses and :
they will soon restart produc- :
tion. We will get a clearer idea :

inafewdays.”

The Gujarat chemicals in-:
dustry is witnessing a revival :
in demand after one of its:
worst periods ever due to low :
demand from the textiles in-:
dustry. Most dye units here are
operating at about 60% of ca-:
pacity and the industry is wat- :
ching Turkiye situation close- :
: ging that the stray dog that

1y because it isamajor buyer.

The court also accepted :
the state government’s sub- :
mission that Bhatt was gran- :
ted protection because he was :
aserving IPSofficer and a wit- :

: Mustakmiya Saiyed, 68, :
: aresidentof RamzaniPark- :
: 1I registered a complaint :
: against Babakhan Pathan, :
i Tashir Pathan, Kadarkhan :
: Pathan, and Farhana Pat- :

han under various sections :
: under IPC and told the poli- :
¢ ce, “My wife Hamida took :
our grandson to play outsi- :
de. While the kids were pla- :
ving, Babakhan came there :
: and asked the children not :
: toplayinthearea. Whenmy :
wife objected, Babakhan :
and his daughter-in-law :
Farhana began arguing :
Kadark- :

TIMES APPOINTMENTS

: Sarvajanik Education Society /-";_ {\
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‘may be deferred to Aprll

Times News Network

Gandhinagar: Under pres-
sure from various guarters
over its announcement to do-
uble jantri rates, the govern-
ment is likely to defer the en-
forcement of the new jantri
regime until April 1. Besides,
the government is also likely
to consider relaxation of jant-
rirates in affordable housing,
FSI calculations and the cal-
culation of premium to issue
NA (non-agricultural) land
certificates.

A formal announcement
in this regard is likely to be
made in the next few days, top
sources said. They said that a
top-level meeting was conve-
nedinGandhinagar, whereall
aspects of the jantri revision
were taken intoaccount. This,
even as builders handed over
a list of their demands to all
districtson Friday, seeking re-
laxation in jantri hike among
other demands.

“All aspects of jantri revi-
sion were discussed at the hig-
hest level in the state govern-
ment. Concerns of various
groups were also taken into
account. The government is
likely to defer the implemen-
tationof ahikeinthejantrira-
teuntil April1this vear,” sour-
cessaid.

OnFebruary 4, the govern-
ment announced that the jant-
rirate will be doubled and will
be effective from Sunday, Fe-
bruary 5. Earlier this week,
state government spokesper-
son Rushikesh Patel said that
widespread opposition to the

at length in the cabinet mee-
ting.

Sources indicated that
apart from postponing jantri
rate revision to April, the go-
vernment is also likely to pro-
vide concessions in jantri for
affordable housing schemes.
Sources added that the go-
vernment is also considering
the option of relaxation in FSI1
calculations, which wasoneof
the major demands of buil-
ders. It is also likely to consi-
der relaxation in calculation
of NA premium.

A formal announcement in this regard is likely to be made soon

AMC won'’t use
new jantri rates
to compute tax

Times News NETWORK

Ahmedabad: In what will
translate to Rs 300 crore less
coming out of citizens' pock-
ets annually, the Ahmedabad
Municipal Corporation
(AMC)on Friday resolved not
to tax properties according to
the new jantri rates — which
came intoforceon February 5
—for three years.

Although the last jantri
revision was announced in
2011, the AMC had begun
charging property tax accor-
ding to the 2011 jantri rates
only in 2014. While people
protested the increase, the ci-
vic body adopted a formula
under which property tax
was increased in a phased
manner from 2014 to 2019.

The standing committee
passed the civic body's Rs
9,482 crore budget for 2023-24,
making additional provi-
sions for Rs 1,082 crore to the
Rs 8,400 crore draft budget. It
reduced the proposed proper-
ty increase of 45% while pas-
sing the draft budget. The

municipal  commissioner
had earlier proposed an in-
crease in revenue of Rs 561
crore in the form of property
tax. The standing committee
also slashed the proposed in-
crease to the environment
upgradation tax by between
7% and 12%, while the propo-
sed user charge was rejected
by the standing committee.

Residents who pay advan-
ce property tax will get a re-
bate of 12% on their tax bill,
the ruling party said on Fri-
day.

AMC standing commitiee
chairman Hitesh Barot said,
“The standing committee re-
duced the proposed increase
in property tax by about 45%.
The proposed user charge
has also been reduced by the
standing committee. This
will provide relief to the peo-
pleof thecity,” he said.

Leader of opposition in
the AMC Shehzadkhan Pat-
han said that the standing
committee has decided not to
tax properties on new jantri
rates for three years.

Withdraw
2-fold hike in
Jantri rates:

CREDAI

Times News NETwoRrk

Surat: The Surat chapter of
CREDALI submitted a memo-
randum at the district collec-
tor’s office on Friday with a
request to the government to
withdraw the two-fold hike in
Jantri rates. CREDALI office-
bearers claimed that their
state body had decided to sub-
mit the memorandums in all
citiesand districts.

Builders from the city sa-
id in the memorandum that
the two-fold hike in Jantrira-
te*isharshandadversely im-
pacts people and business™.

“It is not that land and

“It is necessary that
the government
should get a market
survey done before
making changes in
Jantri rates”

property rates have doubled
in all parts of the state. Inru-
ral areas, the situation is dif-
ferent. Hence, doubling the
Jantriall over the state is not
a practical approach,” said a
CREDAIl official.

Meanwhile, builders and
property buyers in the city
have put registrations of the-
ir propertis on hold in view
of the current situation. But
CREDAI officials claimed
that they have not asked its
members to stop registering
properties.

“It is necessary that the
government should get a
market survey done before
making changes in Jantrira-
tes. Without a detailed study,
it is not advisable to hike ra-
tes two-fold,” said Ravji Pa-
tel, chairman, CREDAL, Su-
rat.

CREDAI said that the
Jantriratesshouldbe increa-
sed gradually instead of do-
ubling it at one go.

City builders claimed
that for the past 12 years Jant-
ri rates had not been increa-
sed but suddenly they were
doubled.

10L pilgrims to take part
in Ambaji parikrama

Tines News NeTwoRrk

Palanpur: The Ambaji 51
Shaktipeeth Parikrama will
beginon February 12,

The mahotsav will go on
till February 16, collector of
Banaskantha Anand Patel
andchairmanof ShriArasu-
ri Ambaji Mata Devasthan
Trust (SAAMDT), Anand Pa-
tel told media personson Fri-
day,

Preparations, planning
and arrangements are in full
swing under the joint effort
of the state government and
SAAMDT, hesaid.

More than 10 lakh pil-
grims to take part in the reli-
gious event. Parikrama or
the circumambulation of the
51 Shaktipeeths will be done
by pilgrims who will conver-

Man files FIR
against younger
brother over dog

Tines News NETWORK

Ahmedabad: A 74-year-old
Navrangpuraman hasfileda
complaint — for wrongful
restraint among other char-
ges — against his younger
brother and his family alle-

they have adopted keeps bar-
king and disturbs him and
terrorizes people who come
tovisit the complainant.

The complainant lives on
the first floor of a bungalow
and the accused lives on the
ground floor.

Devendra Channa, 74,
who lives near Stadium Ro-
ad, registered acomplainton
Thursday with Navrangpu-
ra police under 1PC Sections
289 (negligent conduct with
respect to animal), 341
(wrongful restraint), 506(2)
(eriminal intimidation) and
114 (abetment) against Mu-
kesh Channa, his wife Renu
Channa and daughter Sim-
ran Channa.

Devendra stated that af-
ter the death of his father, Ta-
rachand, the ground floor of
the bungalow was given to
Mukesh, and he got the first
floor.

He stated that Mukesh re-
cently adopted a stray dog
which keeps barking thro-
ugh the day and disturbing
him. Devendrasaid thedogis
kept loose and attacks anyo-
ne entering the bungalow. He

Ambaji 51 Shaktipeeth Pankrama
will begin on February 12

ge here from across the
world. This will perhaps also
be the first place for Ambaji
devotees to take the entire
Shaktipeeth pilgrimage cir-
cuit by way of parikrama.
All arrangements have
been made for the pilgrims
including food and accom-
modation. Pilgrims from

North Gujarat can reach :
Ambaji with the help of ST :
buses as 2,500 buses have be- :

enmadeavailable.

Patel said that through :
the Gujarat Holy Pilgrimage :
Development Board, a tem- :
porary rest shelter for the :
pilgrims hasalsobeensetup. :

Drinking water points :
have been erected along the :
path. There are alsostallsfor :
tea and refreshments, break- :
fast and meals, and also he- :
alth centres that can tackle :
any health issues of pil- :
grims. Seva camps are hel- :
ping in facilitating prasad :

distribution.

Priority has been given :
on maintenance of cleanli- :
ness in all areas including :
Ambaji temple, roads and al- :

so the trekking route.

Ornaments
worth Z12L
stolen

Times News NeTwork

Ahmedabad: Gold orna-
ments worth Rs 12.3 lakh we-
re stolen from a house in Na-
ranpura on Thursday. Kami-
ni Bhatia, 62, a resident of
Niharsinh Park, lodged a
complaint against one Dul-
Jjibhai Rathod and two other
women in thisconnectionon
Friday.

They had worked as labo-
urers when the complainant
had renovated her house in
January this year,

The FIR said that gold or-
naments were kept in a lap-
top bag in the storeroom. Re-
novation work started on Ja-
nuary 16 and Rathod and two
women came to the house on
January 28toshift things. AF-
ter that the ornament bag
was found to be missing.

He stated that
accused recently
adopted a stray dog
which keeps
barking through the
day and disturbing
him. He said the
dog is kept loose
and attacks anyone
entering the

bungalow

alleged that theperson bring-
ing him food was attacked by
the dog and stopped coming
togive him food becauseof it.

Devendra stated that on
Thursday, when he asked
Mukesh to tie up the dog, he
threatened him.

He then decided to file a
police complaint.

The complaint also alle-
gesthat when Devendra tried
to get renovation work done
on his house, Renu and Sim-
ran abused the contractor
causing him to leave the
work midway and leave. He
stated that Renu and Simran
also stopped a courier from
entering the premises,

Devendra said he had
applied for a piped gas con-
nection, but Mukesh and his
family did not allow the work
to be carried out.

He alleged that his cable
connection was also discon-
nected.

FORM A PUBLIC ANNOUNCEMENT

{Under Requlation 6 of the Insolvancy and Bankruptcy Boara of Im!ka
(Insolvency Resolution Process for Corp

16)

FOR THE ATTENTION OF THE CRED!TORS OF
RAMDEV PVC PRODUCTS PRIVATE LIMITED
RELEVANT PARTICULARS

1| Name of corporale dablor

Ramdev PVC Products Private Limiled

2 | Date of incorparation of carparate deblor

30/09/2013

3 | Authority under whh corporale
debtor is incorporalad / registered

RoC- Ahmedabad

4 | Corporate Idenlty No. / Limited Lisbility
|dentification No. of corporale debtor

U25111GJ2013PTCO77004

5 | Address of the registared office and
principal office (il any} of
corporate deblor

Registered Office : Survey No. 736-737,
Village . Tarsadi, Taluka: Mangrol,
District : Sural, Gujarat - 334410

7 Eshmaied date ?‘ closure of

¥ process

6 | Insoivency commencement daie 07th February, 2023 {Order received by Inferim
in respect of corporate debtor Resolution Professional on 10th February 2023}

6t August, 2023

8| Name and registration number of
the insolvency prefessional acling
as interim resoluticn professional.

Name : Kayr..t Jagdishohai Shah
Reg. No
1BBLIPA-002/1PNO0244/2017- 18110729

9| Address and e-mai of the
interim resolution professional,
as regstered with the Board

Email ID : cs keyurshah@gmail.com
Address | 1007, Sun Avenue Ona,
dq 3 M

L

Lt ) L g,
Ahmadabad, Gujarat -380015

10| Address and e-mai fo be
used for correspondence with the
intarim rasclubion professional

Email : cirp.ramdevpvc@gmail.com

Address : 1007, Sun Avenue One,

Bruoa'pura Ayojannagar, Manekbaug,
d, Gujarat -380 015

1 | Last date for submission of claims

241n February, 2023 (14 days from the
receipt of cerlified order copy)

12| Classes of credilors, I any. under
clause {b) of sub-section (BA) of
seclion 21, ascertaned by Lhe intarim
resolufion professional

Not Applicable

13| Names of Insoivency Professionals
identified to act as Authorised
Representative of creditors in a class
[Three names for each class)

Not Applicable

14| (a) Relevant Forms and
(b) Details of authorized

(8) Web nk
rlm Ihwww.ibbi gov, infhome/downloads

repr 2 at:

{&} Not ap

Date : 10-02-2023

Notice is hereby given that the Honble National Company Law Tribunal, Ahmedabad
Bench has ardered the commencement of a corporate insolvency resolution procass of
Mis. Ramdev PVC Products Private Limited on 07th February, 2023 vide Order
CP(IB)148/NCLT/AHMI2022 {Order recsived cn 10th February, 2023).

The creditors of Mis, Ramdev PYC Products Private Limited, are hereby called upen
to submil their claims with proof on or bafore 24th February, 2023 to the inlerim resclution
professional at the address mentoned agains! entry No. 10.

The financial creditors shall submit their clams with proof by electranic means only. All
other creditors may submit the claims with proof in person, by post o by elecirenic means.
A financial creditor belongng to @ class, as lisled against the entry No. 12, shall indicate s
choice of authorised representative from among the three insoivency professionals isted
against entry No.13 to act as authorised representative of the cassin Form CA Not Appfcable,
Submission of false or misleading proofs of claim shall attract penalties.

IP Keyur Jagdishbhai Shah, Interim Resclution
Professional of Ramdey PVC Products Private Limited

IP Registration No: IBBI/PA-002/IP-N00244/2017-16/10728
AFANUMBER: AA2/10728/02/201123/202348

Place : Ahmedabad  AFA VALID UPTO 20/11/2023




